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Annexure-A1 
 

                 Phone No:01624-223233 
Fire Brigade: 01624-223230 

 

Office of The Municipal Council Jagraon (Ludhiana) 
 

 

To 
Tehsildar Sahib, 
Jagraon. 
 
No.476    Dt. 16/04/24 

 
Sub:   Regarding Nishandehi of Land of Pond near Bhadarkali Mandir, Jagraon. 
 

On the subject cited above it is requested that as per the instructions of 

Hon’ble N.G.T., Municipal Council Jagraon has allotted the work of renovation and 

remodeling of the Pond near Bhadarkali Mandir. As informed by the firm who has been 

allotted this work, that the work of construction of boundary wall related with work of 

renovation and remodeling of the Pond is getting affected due to lack of Nishandehi of this 

land and demanded for Nishandeshi of this land. So taking into consideration the 

Nishandehi of the pond near Bhadarkali should be done so that further action can be taken 

in this regard. 

 
                                            Sd/- 

                                    Executive Officer 
                           Municipal Council Jagraon 

Endst.No.477-78    dt. 16/04/24 
Copy of this : 

1. Hon’ble Director, Local Government department, Chandigarh, Punjab. 
2. Hon’ble Deputy Commissioner, Ludhiana with a request that Tehsildar sahib, Jagraon 

has already been written many times but no action been taken. So taking in the 
consideration the directions of Hon’ble N.G.T., direction should be issued to 
Tehsildar, Jagraon to do Nishandehi of Land of Pond on priority basis so that work is 
being started. 

 
Sd/- 

                                    Executive Officer 
                           Municipal Council Jagraon 
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Annexure-A2 
 

                

Office of Nayab Tehsil Jagraon (Ludhiana) 
 

 

To 
Executive Officer, 
Municipal Council, Jagraon. 
 
No.127/Reader-2   Dt. 24-06-2024 

 
Sub:   Regarding Nishandehi of Land of Pond near Bhadarkali Mandir, Jagraon. 
 
Ref:  Your office letter No.476 dt.16.04.2024 
 

On the subject cited above it is requested that letter in the reference and 

copy of jamhabandi was sent to field staff for Nishandehi. As per report of field staff 

Nishandehi has been done and report of this is enclosed. 

Encl.page 1 to 7 

 
                                            Sd/- 

                                    Nayab Tehsildar, 
                           Jagraon 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

11334

Dell
Text Box




12335

Dell
Typewriter
Annexure A-3



Jamhabandi-2022 2023 Village- Agwar Rahlan Hadbast No.130 Tehsil- Jagraon District- Ludhiana

1 2 3 4 5 6 7 8

Khevat No./

Maal/Patti,

Namberdar

Khatauni 

No./Lagaan

Name of Owner and detail Name of 

Kaashtkaar 

and detail

source of 

irrigation

Murabba 

and 

Khasra 

No.

Area and Land Type Remarks

502/474 589 Municipal Committee Jagraon Rafaaye Aam 66 90-13

(4-58-55.94)

Gair-Mumkin Pond

Total 29.90

Maal 18.69

Safai 11.21

67 4-5

(0-21-49.89)

Gair-Mumkin Pond

(Patti) Empty

(Namberdar) 

Empty

68 8-5

(0-41-73.32)

Gair-Mumkin Pond

69 0-16

(0-4-4.69)

Gair-Mumkin Aabnosi

Total Kittey 4 103-19 (5-

25-83.84)

103 Kanaal 19 marla

(5 Hactare 25 air 

83.84 Centare)

Gair-Majruaa
0 kanaal 16 marla

(0 Hactare 4 Air 4.69

Centare)

Gair-Mumkin Aabnosi

103 kanaal 3 marla

(5 Hactare 21 Air

79.16 Centare)

Gair-Mumkin Pond

Mizaan Kittey

Gair-Majruaa

(Centae)

22

233 kanaal

Transaction No.5354 Total page1 Total Fee:25 Name of employee and designation: Gurwinder singh, Nakal operator, fard kendre Jagraon Nakal is correct as per computer revenue record

sd/-

page 1 of 1 date of printing 09-05-2024 04:07:00: 5:30PM Revenue record upto dt.08/05/2024 is recorded by Patwari in computer. signature of employee

Area 256 kanaal 7 marla (12 Hactare 96 Air 76.46 Majruaa 22 kanaal 13 mrala (1 Hactare 14 Air 57.66  22 kanaal 13 marla (1 Hactare 14 air 57.66 Centare) Niyaai Chahi

centare)                                                                               Centare)

14 marla (11 Hactare 82 Air 18.79)
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Annexure-A4(I-II) 
 
 
Report Regarding Nishandehi 
Agwar Rahlan Tehsil Jagraon 

 
As per order of Tehsildar Sahib, Jagraon letter no.476 dated 16/4/2024 reached at 

location regarding Nishandehi of location Agwar Rahlan Khasra No. 66, 67. This Nishandehi 
is being done through D.G.P.S. system. Patwari halka Tarsem Singh, Officers, employees  of 
Municipal Council are present on location. Nishandehi is started through D.G.P.S. system  
from Stone situated 13/1 (North-West) and 13/21 (Sourth-West) in Agwar Dala Jagraon. 
Map has been prepared after Nishandehi is being done on computer. In Khasra No.67 which 
is given No.1, Mandir is situated in 3 kanaal-11.72 marla area and Gair-Mumkin road has 
been constructed on remaining part 0 kanaal-13.25 marla area and in Khasra no.66 which is 
shown in No.2, Mandir is situated in 0 kanaal-12.90 marla area and Remaining part 0 kanaal-
12.32 marla area is under Road.  Number Khasra 3 is shown, in this part Gair-Mumkin 
houses are constructed on 17 kanaal-2.15 marla area and Number Khasra 4 is shown, in this 
area, houses  are constructed on 0 kanaal-1.24 marla area, Road is constructed on 1 kanaal-
5.39 marla area and Mandir is constructed on 0 kanaal-1.38 marla area and Number 4 is 
shown on map, in this area school is constructed on 0 kanaal-12.92 marla area. Number 6 is 
shown on map, in this area Mandir is constructed on 13 kanaal-8.14 marla area. Number 7 is 
shown on map, in this area Gair-Mumkin Road is constructed. Number 8 is shown on map, 
this area is under Pond and area of this is 66 kanaal-0 marla approx.and on 34 kanaal-6 
marla area there are houses, Mandir, Road, School are situated. Copy of Map is enclosed 
herewith. List of signatures of Officers, employees present on the location is attached. 
Report of Nishandehi is presented for further action. 
 
Sd/-      Sd/-    Sd/- 
Tarsem Singh Patwari   Gurdev Singh Kanungo Baljit Singh Kanungo 
16-5-24    16-5-2024   16-5-24 
         Halka Kaunke Kalan 
 
Sd/-      Sd/- 
Vikas Dhawan, Inspector  Satya jit, A.M.E. 
 
 
Sd/-      Sd/- 
Shikha, A.T.P    Daljit Singh, J.E. 
 
Sd/-      Sd/- 
Tarsem Singh, D.G.P.S. Operator Sukhdev Singh Randhawa, EO 
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ashwani kaushik <kaushikashwani278@gmail.com>

Additional Affidavit by Respondent No. 2 in EA 29 of 2025 i.e. Prasher Dev Sharma
vs State of Punjab
1 message

ashwani kaushik <kaushikashwani278@gmail.com> Fri, Sep 19, 2025 at 1:17 PM
To: Victorynation555@gmail.com

Dear Sir, 
Please find attached the Reply Affidavit filed on behalf of Respondent No. 2 i.e.  Municipal Council, Jagraon in EA 29
of 2025
Kindly treat this as an advance service and acknowledge the receipt of the same.

This is for your record.

Best Regards
Ashwani Kaushik
Advocate
on behalf of 
Mr. Prashant Manchanda

Additional Affidavit on behalf of R2 in EA 29 of 2025_pagenumber.pdf
16745K
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